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“THE DEPUTY MINISTER IN THE
HINISTR\( OF RAILWAYS AND N
THE DEPARTMENT UF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) As.a.pesult of the
preventive measureg taken by the
Police and the Eastern Railway un-
authorised transport of coal by passen-
ger traing ip Andal-Sainthia section
hag been checked. However, efforts
made in thlz connection by any volun-
tary oraginsationg are not known to
Railway administrations,

(b) and (¢) Passenger frains running
in Andal-Sainthia section are being
jointly escorteq by Government Rail-
way Police and .Railway . Protection
Force personnel. Anti-ticketlesg check-
ing drives are being conducteq in the
section from time to time,

Non-Availability of National Permits
and Black-Marketing on Trucks ..

" 8455, SHRI S. B, SIDNAL. Will the
Minister of SHIPPING AND TRANS-
PORT be pleasad to state:

(a2) whether it is a fact that pon-
availability of national permitg to all
vehicleg and blak-marketing on trucks
are providing constraintg in the deve-
lopmeny of transporation in the coun-
try: and

(b) if so, the actiop proposed to be
undertaken by Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) and (b) The object underling the
introduction of the National permit
and Zona] Permit Scheme is to give a
fillip to jnter-State movement of
goodg by roaq transport. Goods vehi-
Cleg engaged op intra-State operations

. do not require National Permit/
Zona] Permits.
Because -of production - constraints

there is considerable amount of un-
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satisfled demand for commercia]l vehi- -

cles in the country. With a view to
eliminating black—marketMg the Min-
istry of Industry, has, in exercise of
the powers*conferred by Section 18(3)
of the Industries (Development &
Regulation) Act, 1951, prohibited the
sale, purchase or transfer of new
commercial vehicles within 2 years of
the initia] purchase from 9th April,
1981, Simuitaneously, as a result of
varioug measureg taken by the Indus-
try Ministry, the production of com-
mercial vehicle chassis is being gtop-

ped up.

Motibagh Railway Colony

8456. SHRI R. K. MHALGI: Wil?
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether it is a fact that Gov-
ernment have received a representa-
tion dated 4th March 1981 from the
Field Workerg Family Welfare Cen-
tral Railway Hospital, Nagpur regard-
ing the plight oi Motibagh Railway
Colony and Ajani Health Unit; and

(b) if so, the details thereof and
the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) No.

(b) Does not arise.
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